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"f~ - ~ 6f :. ·Comna;tr.ee on Private Mcrnbel»' Bili.·• Aud f~~~~ 
having 'been' '*~fell by 1he Oxnmittee, present on their behalf thia their Sisty.-ninth 
Jleport. 

.2. The Committee met on the SOth August, 1965 for classification and allocation af 
time for diac:uNion. of the following Billt:-

(1) The Code of Criminal Procedure (Amendment) Bill, 1965 (AtMnd~nt of 
sections 127~ 128 on4 129) by Shri Vishwa Nath Pandey. 

(2) The Comtitution (Amendment) Rill, 1965 (Amcmllment of article IM) by 
Shri Viahwa Nath Pandey. . 

(5) The Conatitut.ion (Ameadmeru) Bill, 1965 (Omiaion of M'ticltt 3H) by Shri 
Vishwa Nath Pandey. 

(f) The Prevention of Cotrupdon (Amendment) Bill, 1965 (Omimon qf itction 
6) by Shri Visbwa Nath Pandey. 

(&) The Code of Criminal Procedure (.Amendment) Bill, 1965 (Atnbidme11t of 
iection 252) by Shri Sinhaaan Singh. 

(6) The All-India Services (Amendment) .Bill. 1965 (lflltlttion of new aet·tion 3.tf) 
by Shri c. K.. Bhattacbaryya. 

(7) The Constitution (Amendmmt) .Bill, 1965 (d~meat of articles 117 and 
207) by Shri Yashpal Singh. 

(8) The l\eprelentation of the People (Amendment) Bill. 1965 (.4menba~nt o/ 
•~tion Tl) by Shri Yashpal Singh. 

ct..mcation and Allocation of time to Bills. ·-
J. The Mem.bera concemed had been invited to preaent before the Committee their 

views on their Bills. Shri Vishwa Nath Pandey and Shri Yashpal Singh (who iJ also a 
Member of the Commit•) attended the sitting. 

4. After ronaidering all aspects o£ the Bills, the Committee placed all the eight Bills 
in category 'B' and recommended aflocation of time to them. as indicat~ below~-

,.... (1) The Code of Criminal Procedure (Amendment) BiH, 1965 
(Ammdmttal of .recti0tl$ 127, 128 and 129) . 

....-(%) The Conatit\ltion {Amendment) Bill, 1965 (Amen411kmt of 
Cf'fic!t JM). 

(8} The Consdtudon (Amendment) Bill. .1965 (Omiuion of 
article 31f.). 

(f) The Prevention of Corrttption (Ametdment) Bm. 1965 
(O"""'°" of section 6). 

(5) The Code of Criminal Procedure (Amendment) Bill. 1965 
(Amentlmtnt of Rctlan 252). 

(6) The All-India Servim (Amendment) Bill, 1965 (ln.tttrlion 
of new section M ). 

(7) The (;onstitution (Amendnient) Bill, 1965 (Ame~nt of 
IU'ticles 117 ond 207). 

cs> ne ~eaaca.rion of the People (Amendment> Bill. 195s 
(.il•~menf of m#•n 11).. 
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5. Tbe °""aiuer J'ell M~ dlat die ait. iliMioe ... au,,.~ of .... to Bills 
as shown m panpap11 4 abore • .,- to 1JJ the How. 
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